
PUBLIC NOTICE

It is hereby informed that, with effect from 02/10/2026, First Examination Reports (FERs)

relating to  Design applications  shall  ordinarily  be communicated  only through the e-mail

address provided by them in Form-1 under the “Address for Service in India” particulars.

Accordingly, physical dispatch of FERs by post shall ordinarily be discontinued from the said

date.  Applicants,  registered patent agents and advocates are requested to ensure that their

registered e-mail address is correctly entered during e-filing and remains valid and accessible

throughout the prosecution of the design application, so as to facilitate seamless delivery of

FERs  and  other  official  communications.  Any  update  or  change  in  the  e-mail  address

including  contact  details,  wherever  applicable,  shall  be  duly  effected  by  the

applicant/registered patent agent/advocate in accordance with the provisions of the Designs

Act, 2000 and the Designs Rules, 2001. The detailed Public Notice may be accessed on the

official website of the Patent Office (https://ipindia.gov.in/).

https://ipindia.gov.in/

